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s TREgT S TSHR JATIH

1L
e fawetY, 7 g, 2025

FT.3M. 4554().— FealT TLHTT, TET TR AT 1956 (1956 =1 48) (o o za+
THT ITH ATTHAH gl AT §) il &7 3F shl IT-ITT (1) FIT T&T LhAT T TN F2d g0, g THTLTT
BT ST % TTq o st oo % Fertee 5o & NH6 & .5, 86 & f.#1.107.85 () & & q-@ve &
AT (FTEFT/UeE oieeT Aigd 2-AH/4-A9 T S9TET Sl11E), A0, Tawd= A TATAT 6 AT TATSI
* foro =g i srufera g ST d@ferg avie S sqa=T & o @ 8, 0 i &7 oo 9 % o
T T BT Al 3 |

Fre AT =A<, ST 3% G # Baas g, 3 At am &t amr 37 6t IT-am27 (1) F e qarh
TSI o 7T UHT IH o ITANET 92 TSI H TH ATEEAT & TR Sl A & ShHE & & Fia< st
AT T T TR |

U Jedsh ST eI TTIEEET, TA7q Ueaad SWel wisaT &l orfgq &7 7 J&qa &0 St
T ITHH IAF ATYTT AT BT STuar ST werw arfereRTay, stafradl ot sxfeTg &9 | 47 T fafeew
LAY GIXT T ST T SAGHT ST AT UHT SAIRIAT #6f AT o6 TETG AT UHT S = FA o6 TAT, IS
FTe 2l, S8 qerm el Araeas q9=r, Saer FIT AT a7 AT T T HT TRl T AT HiT
TEHTT |

6713 GI/2025 (1)
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I sty v g 3T i ST-aTT (2) F el mwery wrfersrhy g T war #wre ot smeer
g g |
TH ATEFAAT F FANT A ATAT H 6 L@ ST AT L FEIH TR % I FATAT H ITAH g M
ST faas =fhat gy Ateror T ST |/t 2 |

ERER

ST 57 & Frartaa et § NH6 & .41, 86 & f.#1.107.85 # o0 sfsiq it ST aTetr
HL=AT TR TET §LaT1 digd H F1 drerd e

T 7 A s S =1 T SR
EAT Y A €T A FT IR || ST T aFfa || s 7 s IR ERT
He (ISR ELIE) (FRT)
1 2 3 4 5 6
IREI I HAC D G EE |
UEEIGICHE S CE HER]
A-LSC-
1 501902/10/98/2008 fesi B 0.376 (e2rm) 0376
2 A-LSC-G-206/87  |IfAsiY Skl 0.567 (Z#47) 0.567
3 A-LSC-G-27/94 BEL Sl 0.366 (ZF7) 0.366
4 A-LSC-G-37/92 B Skl 0.728 (Z#47) 0.728
5 A-LSC-G-65/1990 |IfAsfY SRl 0.253 (F#7) 0.253
6 HP-K-72/2011 B HEl 0.106 (FF47) 0.106
7 LSC-114/05 B HEl 0.009 (FF7) 0.009
8 LSC-118/2005 BEL SRl 0.019 (FF7) 0.019
LSC-
? 501901/01/116/2005 s B 0.009 (e2rm) 0009
10 -SC- forsfy =T 0.022 (ZF7) 0.022
501901/01/118/2005
PP-
11 501901/10/289/08  ||f=sft = 0.559 (F7) 0.559
(d)
12 PP-42/1982 IGELl iR 0.06 (%) 0.06
13 PP- fosfr Sl 0.885 (ZF7) 0.885
501901/10/175/04
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PP-
1 501901/10/188/05 B 0.497 (ger) 0.497
PP-
15 501901/10/289/08 S| 0.172 (ZF%) 0.172
(a)
PP-
16 501901/10/289/08 SE| 0.045 (FAX) 0.045
(b)
PP-
17 501901/10/289/08 SE| 0.115 (FAX) 0.115
(c)
18 VCP-120(H/P)/08 S| 0.019 (FFAX) 0.019
19 VCP-66/2004 S| 0.082 (FFIY) 0.082
20 VCP-93/05 S| 0.024 (ZF47) 0.024
GLREEI e B E K CIEIDSE
T FT A DA
21 DPL-15/1985 LTS S| 0.222 (FAX) 0.222
22 HP-K-10/2012 SR 0.068 (%) 0.068
23 HP-K-11/2012 T 0.069 (%) 0.069
24 HP-K-186/2002 S| 0.055 (FA) 0.055
25 HP-K-188/2002 T 0.048 (Z%aX) 0.048
26 HP-K-2/2022 S| 0.018 (FAX) 0.018
27 HP-K-241/06 T 0.003 (%) 0.003
28 HP-K-322/1985 T 0.002 (%) 0.002
29 HP-K-713/1987 S| 0.027 (FAX) 0.027
30 HP-K-8/2019 =TT 0.179 (FFT7) 0.179
31 HP-K-83/2008 SE| 0.054 (FAX) 0.054
32 HP-K-9/2012 T 0.043 (Z%7X) 0.043
33 LL-3/08 S| 0.252 (FFIY) 0.252
34 LSC-23/2007 SE| 0.034 (FAX) 0.034
35 LSC-25/2014 =TT 0.019 (FF=I%) 0.019
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LSC-

% 501701/01/359/2007 Rl B 0.001 (e=rm) 0.001
LSC-

37 501701/01/360/2007 Rl B 0.001 (e21m) 0.001
LSC-

%8 501701/01/372/2007 s B 0.001 (e=rm) 0.001
LSC-

%9 501701/01/55/2010 Rl B 0.001 (e277) 0.001
LSC-

40 501704/01/1260/06 Bl B 0.001 (e=rm) 0.001
LSC-

o 501704/01/1381/06 s B 0.001 (e%2m) 0001

42 e fosft =TT 0.047 (FF) 0.047
501704/01/22/2007

43 -SC- fasfr SRl 0.0003 (ZF) 0.0003
501704/01/3/04

44 LSC-CAD-50/2021 |[fAsft S| 0.042 (ZF47) 0.042

45 LSC-CAD-65/2015 ||fsft SRl 0.018 (FF27T) 0.018

46 LSC-KLB-123/1987 |[fsiT T 0.006 (%) 0.006

47 LSC-KLB-148/99  ||fsft SRl 0.119 (FF7T) 0.119

48 LSC-KLB-214/89  |[fAsft S| 0.011 (%Fa7) 0.011

49 LSC-KLB-25/98 BEil SR 0.0002 (FFaT) 0.0002

50 LSC-KLB-29/1990 ||fsft SRl 0.008 (2F27T) 0.008

51 LSC-KLB-34/98 BEil SR 0.038 (FF7) 0.038

52 LSC-KLB-35/98 BEil SRl 0.027 (2F27T) 0.027

53 LSC-KLB-36/98 IGEl T 0.011 (ZFaX) 0.011

54 LSC-KLB-86/1991 ||ffr S 0.002 (FF27) 0.002

55 LSC-KLB-B-213/89 ||fft SEl 0.037 (FF7T) 0.037

56 LSC-KLB-B-218/89 |[fsiT SR 0.052 (%) 0.052

57 LSC-KLB-B-220/89 ||fft SEl 0.033 (FF7T) 0.033

58 PP-18/92 IGEl T 0.225 (%) 0.225

A
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59 PP-334/80 EEL SE| 0.5 (FF) 0.5
60 PP-334/80 IGELl iR 0.125 (%) 0.125
61 PP-393/80 IBEL T 0.06 (FF47) 0.06
62 VCHP-16/2009 EEL SE| 0.004 (ZFAX) 0.004
63 VCHP-17/2009 IBEL T 0.033 (F%47) 0.033
64 VCHP-33/06 EEL SE| 0.028 (FAX) 0.028
65 VCHP-86/2013 EEL SE| 0.006 (FA) 0.006
66 VCP-104(a)/11 IBEL T 0.068 (FFa7) 0.068
67 VCP-104(b)/11 IGELl T 0.056 (%<7) 0.056
68 VCP-104(c)/11 REL T 0.084 (ZF7) 0.084
69 VCP-104(d)/11 EEL =TT 0.072 (ZF47) 0.072
70 VCP-202(G)/92 EEL S| 0.063 (FFIY) 0.063
71 VCP-202/D/2/92  |[f=sfr T 0.017 (ZF7) 0.017
72 VCP-202/D/4/92  |[f=sfr S| 0.018 (ZF%) 0.018
73 VCP-202/D/6/92  |[f=sfr T 0.017 (FFa7) 0.017
74 VCP-202/D/7/92  |[f=sfr S| 0.018 (ZF%) 0.018
75 VCP-26/2009 EEL S| 0.03 (F7X) 0.03
76 VCP-28/2004 BEL SR 0.048 (ZFa7) 0.048
77 VCP-38/05 BEL =TT 0.221 (FFT7) 0.221
78 VCP-541/21 BEL SR 0.0001 (FFa7) 0.0001
79 VCP-7/2001 IGEl T 0.109 (%) 0.109
80 VCP-85/06 BELI S| 0.089 (FFIY) 0.089

Total 8.3546

[®T. . NHIDCL/PMU Seling/NH-6&306/VS-LA/3/3A]
g rHaET, fAesrs

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 7th October, 2025

S.0. 4554(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act,1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH6 in the
stretch of land from Km. 86 to Km. 107.85 () in the district of KOLASIB in the state of MIZORAM, hereby declares
its intention to acquire such land.
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Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Additional Deputy
Commissioner in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or
disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.
SCHEDULE
Brief Description of the land to be acquired with or without structures falling NH6 in the stretch of land from Km. 86
to Km. 107.85 () in the district of KOLASIB in the state of MIZORAM

State: MIZORAM ||District: KOLASIB |
SL No.|[ Survey/Plot Number || Type of Land Nature of Area Area

Land (in Local Unit) (in Hectares)
Lt | 2 | 3 [ 5 | 6 |
[Taluk: N Thingdawl |
|Village: N. Thingdawl |
1 ?(;{498(3/10/98/2008 Private Dry 0.376 (Hectare ) 0.376
2 ||A-LSC-G-206/87 ||Private |IDry I 0.567 (Hectare )| 0.567|
E ||A-LSC-G-27/94 ||Private |IDry I 0.366 (Hectare )| 0.366|
4 |lA-Lsc-G-37/92 ||Private |IDry I 0.728 (Hectare )| 0.728|
5 |A-LSC-G-65/1990 ||Private |IDry I 0.253 (Hectare )| 0.253]
l6  |lHP-K-72/2011 ||Private ||IDry I 0.106 (Hectare )| 0.106|
7 |lLsc-114/05 ||Private |IDry I 0.009 (Hectare )| 0.009)|
B |ILSC-118/2005 ||Private |IDry I 0.019 (Hectare )| 0.019|
9 §(§1C9-01 oUtteno0s  |[Private Dry 0.009 (Hectare ) 0.009

LSC- .

10 501901/01/118/2005 Private Dry 0.022 (Hectare ) 0.022
11 i{;— S01901/10/289/08 Private Dry 0.559 (Hectare ) 0.559
12 |[PP-42/1982 ||Private |IDry I 0.06 (Hectare )| 0.06|
[13  |[PP-501901/10/175/04 |[Private |IDry I 0.885 (Hectare )| 0.885]
[14  |[PP-501901/10/188/05 |[Private ||IDry I 0.497 (Hectare )| 0.497|
15 2;_501901/10/289/08 Private Dry 0.172 (Hectare ) 0.172
16 ES_S(H 901/10/289/08 Private Dry 0.045 (Hectare ) 0.045
17 5013_501901/10/289/08 Private Dry 0.115 (Hectare ) 0.115
[18  |[vCP-120(H/P)/08 ||Private |IDry I 0.019 (Hectare )| 0.019]
[19  [[vcp-66/2004 |[Private |[Dry I 0.082 (Hectare )| 0.082]
20 |lvcp-93/05 |[Private |[Dry I 0.024 (Hectare )| 0.024]
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[Taluk: Bilkhawthlir

|Village: Kolasib

21 ||DPL-15/1985 ||Government |[Dry I 0.222 (Hectare )| 0.222]
22 |[HP-K-102012 ||Private |IDry I 0.068 (Hectare )| 0.068|
23 |[HP-K-11/2012 |[Private |[Dry I 0.069 (Hectare )| 0.069)|
24 ||[HP-K-186/2002 ||Private |IDry I 0.055 (Hectare )| 0.055]
25 ||HP-K-188/2002 ||Private |IDry I 0.048 (Hectare )| 0.048|
26 |[HP-K-2/2022 |[Private |[Dry I 0.018 (Hectare )| 0.018|
27 |[HP-K-241/06 ||Private |IDry I 0.003 (Hectare )| 0.003]
28 ||HP-K-322/1985 ||Private |IDry I 0.002 (Hectare )| 0.002|
29  ||[HP-K-713/1987 |[Private |[Dry I 0.027 (Hectare )| 0.027|
30 |[HP-K-8/2019 ||Private |IDry I 0.179 (Hectare )| 0.179|
31 ||HP-K-83/2008 |[Private |[Dry I 0.054 (Hectare )| 0.054]
32 |[HP-K-9/2012 ||Private |IDry I 0.043 (Hectare )| 0.043|
33 |[LL-3/08 ||Private |IDry I 0.252 (Hectare )| 0.252]
B4 |lLsc-23/2007 ||Private |IDry I 0.034 (Hectare )| 0.034]
35 |lLsc-25/2014 ||Private |IDry I 0.019 (Hectare )| 0.019|
36 §(§1C7_o1 oLasom007 |Private Dry 0.001 (Hectare ) 0.001
37 253_01/01/360/2007 Private Dry 0.001 (Hectare ) 0.001
38 §(§1C7_o1 oLaTaa007 |Private Dry 0.001 (Hectare ) 0.001
39 ]5“31%01/01/55/20 10 Private Dry 0.001 (Hectare ) 0.001
40 §(§1C7-04/01/1260/06 Private Dry 0.001 (Hectare ) 0.001
41 §§1C7'0 Joutssioe  |Private Dry 0.001 (Hectare ) 0.001
42 ]gg 1C7_0 4/01/22/2007 Private Dry 0.047 (Hectare ) 0.047
143 |[LSC-501704/01/3/04  ||Private |IDry | 0.0003 (Hectare )| 0.0003)|
l44  |lLsC-CAD-50/2021  |[Private |IDry I 0.042 (Hectare )| 0.042]
l45  |[LSC-CAD-65/2015  |[Private |IDry I 0.018 (Hectare )| 0.018|
l46  |[LSC-KLB-123/1987  |[Private |IDry I 0.006 (Hectare )| 0.006]
l47  |[LSC-KLB-148/99 ||Private |IDry I 0.119 (Hectare )| 0.119|
l48  |[LSC-KLB-214/89 ||Private |IDry I 0.011 (Hectare )| 0.011]
l49  |[LSC-KLB-25/98 ||Private |IDry | 0.0002 (Hectare )| 0.0002|
50 ||LSC-KLB-29/1990 |[Private |Dry I 0.008 (Hectare )| 0.008|
51 ||LSC-KLB-34/98 |[Private |IDry I 0.038 (Hectare )| 0.038|
52 |[LsC-KLB-35/98 ||Private |IDry I 0.027 (Hectare )| 0.027
53 |lLSC-KLB-36/98 ||Private |IDry I 0.011 (Hectare )| 0.011]
54 |[LSC-KLB-86/1991 |[Private ||IDry I 0.002 (Hectare )| 0.002
55  |[LSC-KLB-B-213/89  |[Private |[Dry I 0.037 (Hectare )| 0.037]
|56 ||LSC-KLB-B-218/89 |[Private |[Dry I 0.052 (Hectare )| 0.052]
57 ||LSC-KLB-B-220/89 |[Private |IDry I 0.033 (Hectare )| 0.033]
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||PP-18/92 ||Private |IDry I 0.225 (Hectare )| 0.225]
||PP-334/80 |[Private |[Dry I 0.5 (Hectare )| 0.5]
||PP-334/80 ||Private ||Dry || 0.125 (Hectare )|| 0.125|
|[PP-393/80 |[Private |IDry I 0.06 (Hectare )| 0.06|
|[VCHP-16/2009 |[Private |IDry [ 0.004 (Hectare )| 0.004]
|[VCHP-17/2009 ||Private |IDry I 0.033 (Hectare )| 0.033]
|[vcHP-33/06 |[Private |IDry I 0.028 (Hectare )| 0.028]
|[VCHP-86/2013 |[Private |IDry [ 0.006 (Hectare )| 0.006]
|[VCP-104(a)/11 ||Private |IDry I 0.068 (Hectare )| 0.068]
|[VCP-104(b)/11 |[Private |IDry I 0.056 (Hectare )| 0.056|
l[Vep-104(cy/11 |[Private |IDry [ 0.084 (Hectare )| 0.084]
|[VCP-104(d)/11 ||Private |IDry I 0.072 (Hectare )| 0.072|
[VCP202(G)/92 |[Private |[Dry [ 0.063 (Hectare )| 0.063)]
|lvCP-202/D/2/92 ||Private |IDry I 0.017 (Hectare )| 0.017|
|[vCP-202/D/4/92 ||Private |IDry I 0.018 (Hectare )| 0.018]
|lvCP-202/D/6/92 ||Private |IDry I 0.017 (Hectare )| 0.017]
|lvCP-202/D/7/92 ||Private |IDry I 0.018 (Hectare )| 0.018|
|[vCP-26/2009 ||Private |IDry I 0.03 (Hectare )| 0.03
|[vCP-28/2004 ||Private |IDry I 0.048 (Hectare )| 0.048|
|lvCP-38/05 ||Private |IDry I 0.221 (Hectare )| 0.221|
|lvcp-541/21 ||Private |IDry | 0.0001 (Hectare )| 0.0001]|
|[vep-7/2001 ||Private |IDry I 0.109 (Hectare )| 0.109|
|[vCP-85/06 ||Private ||IDry I 0.089 (Hectare )| 0.089)

Total|| 8.3546|

[F. No. NHIDCL/PMU Seling/NH-6&306/VS-LA/3/3A]
SHAIKH AMINKHAN, Director
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